FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SURYA SHAKTI RESOURCES PRIVATE LIMITED

incorporated /registered

Sr. PARTICULARS DETAILS

1. | Name of corporate debtor Surya Shakti Resources Private Limited
2. | Date of incorporation of corporate debtor 03.07.2008

3. | Authority under which corporate debtor is | ROC - Delhi

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U40300HR2008PTC038120

5. | Address of the registered office and
principal office (if any) of corporate

Registered Office: 1198, Sector

Faridabad, Haryana - 121006

7D,

corporate debtor

debtor
6. | Date of closure of Insolvency Resolution | 16.07.2025
Process
7. | Liquidation commencement date of | 09.08.2025 (The liquidation process was

initiated vide order dated 17.07.2025,
however, the order was received from the
Registrar of Hon'ble NCLT, Chandigarh
Benchvia post on 09.08.2025)

8. | Name and registration number of the
insolvency  professional acting as
liquidator

Mr. Sanjay Mehra
Reg. No: IBBI/IPA-001/1P-P01818/2019 -
2020/12784

9. | Address and e-mail of the liquidator, as
registered with the Board

Add.: B-11, Third Floor, Geetanjali Enclave,
Opp Aurbindo College, New Delhi - 110017

Email ID: sanjay.mehra64@gmail.com

10.| Address and e-mail to be used for
correspondence with the liquidator

Add.: B-11, Third Floor, Geetanjali Enclave,
Opp Aurbindo College, New Delhi - 110017

Email ID: cirp.suryashakti@gmail.com

11.| Last date for submission of claims

08.09.2025

Notice is hereby given that the National Company Law Tribunal (Chandigarh Bench) has ordered the
commencement of liquidation of Surya Shakti Resources Private Limited on 09.08.2025 (The
liquidation process was initiated vide order dated 17.07.2025, however, the order was received via
post on 09.08.2025).

The stakeholders of Surya Shakti Resources Private Limited are hereby called upon to submit their
claims with proof on or before 08.09.2025, to the liquidator at the address mentioned against item
No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means. In case a
stakeholder does not submit its claims during the liquidation process, the claims submitted by such a
stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be
deemed to be submitted under section 38.

Submission of false or misleading proof of claims shall attract penalties.

Liquidator
In the Matter of Surya Shakti Resources Pvt. Ltd.
IBBI Reg. No.: IBBI/IPA-001/1P-P01818/2019 -2020/12784

Liquidation Mail id: cirp.suryashakti@gmail.com
AFA Valid upto 30.06.2026

Date: 14.08.2025
Place: New Delhi
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Ziptement of Conzalidated financia! resulls for the guertar anded on Juma 30, 2025
{Amaunt & T Thousands, unless oinenwise staled)

5. | Faleutars arler Ended
Ma 10.08.2025
(Uraudilad)
Reveius
I Revenwd Trom Dperalions 221, 485.95
| Dfher Income 263204
il | Toda! income Trom operations ([+=11] 224,117.88
B | Expanses
alEmpfoyes benalils expensea 197,085 .52
blFinance cosls 3,845 649
t| Depraciation and amortization expansa 8.550.01
gdiLiEner axpendiung 3
Tola expenses (W) 231,856.29
b Frofit { |Loss] fram Operations before excepbonal lbams {Il-1V) (7, T38.31)
W1 | Excaplional lams .
M Prafil [Loss) belfore Tax [W-Y]) [, FEE.E1)
W | Tax Expanza
g Curmant Tax -
b, Dafarred Tax 161645
. Adpustmeant of L rlaling 1o aadler yaars -
Toled Tax Expenses (Vill) 161645
G5 | Wet Prof ! Loss) for the pemod . (WT-YI0) (B, 121.82)
pl | Todad ofher comprehansve income of he pesod
ik - Iems thal wil nol be reclassfiad fo profil or loss BRIET
it} Income Tax benefitexpense) on iems that will
| not ke reclassified 1o profit And pss (223,97
3] - e Ehal will be re :!ﬂsﬁl"rﬂ, ta profd or ogs
7 Income Tax benelibfaxpansa) on dems that will ba reclassified
to prodit @nd bosa -
Tetad Cither Comgrehensive Income, net of L3 EST.T0
] 1ol& comprehensiye mcome Gr the penod, nel ol Gy I5+x5]
(Comprising prafitfloss) and cthar Comprehensive Income: for (5464.12)
the pericd)
:{II Falt-up equity share capial B mllh. 46
(Faca walue of ¥ 1{{-aach)
il | Cher Eguily fexcluding Revahiation Resarve]
A% | Earning Fer Share {in # §
iod T 40 each) |nol annualised)
(2] Basit {3.74)
ik} Diluled {{. FE,I

Hiu-ias to Consolidated Financial Resulis
These consolidaied fnanclal resills have been prepared in @opordancs with the reognilion and
measwramant principias of Indian Accounting Standesds ©Ind A37), prescrbed urder section

133 of the Comparses &ci, 2012 read wih relevant nules msued thersunder,

Tha results hava

bBirimn prxpanad ag gor farmial geadn |n reguiation &3 of the SEBI [Lisling Cbigations and Decasunm

FORM NO. 14
[See Regulation 33(2)]
By Regd, AID, Dasti failing which by Publication

OFFICE OF THE RECOVERY OFFICER - I/l
DEBTS RECOVERY TRIBUNAL DELHI (DRT 1)

dth Floor, Jeevan Tara Building, Parliament Street, New Delhi-110001

DEMAND NOTICE
NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS &
BANKRUPTCY ACT, 1253 AND RULE 2 OF SECOND
SCHEDULE TO THE INCOME TAX ACT, 1961.

Lol

RCM53/2024 12-06-2025
KARNATAKA BANK LIMITED Versus 5 CRORE ACOUSTICS PVT. LTD.

T,

(CD 1) 5 Crore Acoustics Pvt. Lid.,

WZ-8, Ugnarsain Marke!, Ashok Nagar, New Dethi- 110018,

Alzo At Unit A1 0-328, Riico Industrial Araa Phase-ii, Bhiwadi, Alwar. Rajasthan - 301015

(CD2) Amiarjit Singh Kalra S/o Surinder Singh Kalra, |DIEECTORGUARANTOR)

C-130, Mansarovar Garden, Ramesh Nagar, New Dedhi- 110015

(CD 3) Surinder Singh Kalra Wio Amarjit Singh Kalra,

C-130, Manzarovar Gardeb, Ramesh Magar, New Defhi- 110015

This is to notify that as per the Recovery Cerlificate issued in pursuance of orders passed

by the Presiding Officer, DEBTS RECOVERY TRIEUNAL DELHIIDRT 1) n TA/BBG/2022

an amount of Rs 277061266.92 (Rupees Twenty Seven Crores Seventy Lakhs Sixty

One Thousands Two Hundred Sixty Six And Paise Ninety Twe Only) along with

pendentellite and fulure interest @ 12% Simple Interest Yeary wef 011122019 fill

realizaton and cosls of Rs 150000 (Rupees One Lakh Fifty Thousands Only) has
become dus against you {Jaintly and sevarally! Fully/Lirmibed),

2. You are hereby directed io pay the above sum within 15 days of the receipiz of the
notice, failing which the recovery shall be made in accordance with the Recovery of
Dabis Due o Banks and Financial Instiutions Act, 1993 and Rules thera under,

3. You are heraby ordered to declare on an affidavit the pariculars of youwrs assets onor
before the next date of hearing

4. You are hereby ordered 1o appear before the undersigned on 3010872025 at 10:30Ga.m,
for furthar proceedings.

5, Inaddition to the sumaforesaid, you will also be liable o pay;

(@) Such intarasts as & payable for the perod commencing imrmediataly after this notica
of tha cerificata / execufion proceedings.

FORM B
PUBLIC ANNOUNCEMEMT
(Regulation 12 of the Inscivency and Bankrupicy Board of India
{Liquidation Process) Regulaticns, 2016)
FOR THE ATTENMTION OF THE STAKEHOLDERS OQF
SURYA SHAKTI RESOURCES PRIVATE LIMITED
RELEVANT FPARTICULARS

Sr. PARTICULARS e DETALS
1, |Nama of corporate H'.'rl:lr Surya Shakti Resourcaes Private Limitad
2, | Date of incosporafion of conporate (0307 2008
____jdaidor
A Dadhaority under which corporaxie ROG = Def

dabor is incorporated | regestanad
4, | Corporatn kesdily Mo, f Limiled
Leakility idendification Mo, of
corporaia debior

Address of the registered office
and prncipal offica (ifany) of
COrporets daiorn

5, | Date of closure of Insokvency
Resoiution Process

7. | Leguidation commencament dats
of corporate debiar

L4OEHRAI0EPTOOSET2D

En

Registered Office: 1198, Sector 70,
Faridahad. Harvana — 121006

16.07.2025

09.08.2025 (The liquldaton process Wes
niligtad vide order ¢ated 17.07. 2025,
Fomeyer, e order was recajved from e
Er-r;lsrr..._rr of Hon'bhe MOLT, "“h indigarh

B, ; M'Jnlq.- and registralion numibser of Mir, Sa.n];llj Huhrn

the insolvency profassional acting | Reg. Mo:
a5k guu:lal:-n-r IBEFIPA -BH1TP-POTE 18/ 2019-2020/ 12784
4. | Address and e-mail of the Add,: B-11, Third Floor, Gesetamali Enclava

Lqiidator. as reqestenad with tha
teaard

1k |Addrass and e-mail 1o ba wsed for
correspandancs. with the fsguidator

Opp Aurbindo Collegs, Mew Delhl - 110017
Email 1D: sanjay.mehratdigmail.com
Add.: B-11, Third Floor, Geetan|all Encleve,
DUpep Aurbindo Colegse, Mew Dalhl — 110017
Email 1D girp.suryashaktifgmail.com
11, |Last date lor selsmssion of claimes | 08082025
Motice is hereby given {had the Mational Comgary Law Tribunal {Chandigarh Bench) has codaned
| the commancament of Fquidation of Sun's Shakdi Rasources Private Lirmnitad on 09,08, 2005 [ Tha
lquidation procass was mitiabed vide seder dated 17,07 2025, however, ihe order was receivaed
via posl on 09.08. 2025).
It stakaheiders of Surya Shakh Rescurces Prvate Limitad are heraby caflad upon o submil
| Iheear clsas with praal on of bafore 08,08, 2025, 1o the Bquidatos & the address menliored agains
| ibesm Mo, 10
iThﬂ fmanciad credilors shall submit Ehalr clasms with proof by etecironic means only, Al ofber
i creditors may sulbmil the daims with the poool e parson, by postor by eleciromc means. Incasaa
stakahcddar does not submd its Slaims duning tha quidation pracass, tha claims submatied by

PUBLIC NOTICE

n.

TRUCAP FINANCE LIMITED

Registered Office: Register office at 4" Floor, A Wing , D.J. House,
Old Nagardas Road, Andheri (East), Mumbai — 400069, Maharashtra,
GST No: 27AAACD9887D1ZC
Corporate Identity Number: L64920MH1994PLC334457

This is to inform the Public that Auction of pledged Gold Ornaments will be conducted by
TruCap Finance Limited on 29" August 2025 at Noida Sec-18 at 11:00 A.M.

Branch address: TruCap Finance Limited, Noida Sec-18, 1st floor Office No 102, Vishal
Chamber Sec-18,Noida-201301.

The Gold Ornaments to be auctioned belong to Loan Accounts of our various Customers who
have failed to pay their dues. Our notices of auction have been duly issued to these
borrowers.

The Gold Ornaments to be auctioned belong to Overdue Loan Accounts of our various
Customers mentioned below with branch name.

Ghaziabad Branch: GLO000000266887 , GL0000000282271 , GL0000000282603 ,
GL0000000283166 , GL0O000000285227 , GLO000000285392 , GLOOOO000318177 ,
GL0000000324355, GLO000000327128, GLO000000328849 .

Noida Bhangel Branch: GL0000000217740 , GL0000000265963 , GL0000000268512 ,
GL0000000270215 , GLO000000270348 , GLO000000276240 , GLOOOO000308359 ,
GL0000000316900, GLOO0D0000331826 .

Noida Sec-18 Branch: GL0000000097105 , GL0000000111911 , GLO000000118957

GL0000000121054
GL0000000131997
GLO000000137758
GLO000000170549
, GLO000000194793 ,
, GL0O000000197014 ,
, GL0000000211415 ,

(GL0000000193782
(GL0000000195972
(GL0000000205625
GL0000000219371

GL0000000122659
GL0000000132083
GLO000000157587

GL0000000179221

GL0000000229314

GL0000000123081

, GLO000000241792

, GL0000000123479
(GL0000000132097
(GL0000000157606 ,
, GL0000000188599 ,
(GL0000000194996 ,
(GL0000000199437
(GL0000000213462

GL0000000132915
GL0000000164831
(GL0000000191853 ,
GL0000000194975
GL0000000204898 ,
GL0000000214313 ,
GL0000000241916

Reqeremants) Requeatons 2015, voluntarily and not mandaled as per aforessld requlations

i} All costs, charges and expenses mcumed m respect of the senice of this notee and such a stakeholdar during the corporate insolvency resslution procesas under (e Inaalvency and

(GL0000000245668, GL0000000246708 GL0000000247086 GL0000000260138

¢ Tha above consolidated financial results have been reviawed and recommended by the Audd F o i -
plez i warranls and ather procasses and all other proceadings laken for recovering the Bankrupicy Board of India {insolvancy Resolution Process for Corporate Parsons) Regulations, ]
Goemmiiites and furhier considered and appoaved by the Board of Dirsedors of the Company ot i i ¢ e 2016, shall be deerned o be sUbmifbed Under section 18 For more details, please contact TruCap Finance Limited.
their meeting hald on Aug 12, 2025, The stalulery audior of the Company have dxpressed an amountdue. b Fatia it it e ke A e )
unmodified reviaw opinian o these consolidated financlal resulis Given under my hand and the seal of the Tribunal, on this date : 12106/2025 migehon of fatse or mislasdng proof ol clesms enall altracl penalbas zdi. | | Contact Person: Satish Kumar
3 During lhe qﬁaﬂe'lendsd éluru: 30 L:EI:"EEI rl.I;E ':Lg'npa!'lg.' hﬂs an:,f-:p;naﬂII 1{III-=_:?:;. :l::.-EEall_rsl'.p inbarast sd/- LA 55""1-]?‘5’ "‘d;::a Contact Number(s): 9560735444
i Ushta Te Consaltancy Sendces LLP (Mthe LLPT) with effect from May 52, 2025 pursuant o iquidator . L ) ,
which the LLP became a whoty-cwned subsidiary and caniral was established from that date HIRANJAN SHARMA In the Matter of Surya Shakti Resources Pyt. Ltd, TruCap Finance Limited regerveg the right to gltertﬁe number of accounts to be auctioned &/
In wiew of this. the financial information of the LLF fior the paricd fram May 12, 2025 to Juna 30, Recovery Officer-Il IBBI Reg. No.: IBBIIPA-001AP-PO1816/2019 -2020012784 | | posipone / cancel the auction without any prior notice.
2025 has been prepared i accordance with the requesments aof Ind A3 and included = the Liguidation Mail id: cirp.suryashakti@gmail.com

| Date: 14.08.2025
| Piace: New Delhi

PNC INFRATECH LIMITED

Registered Office : NBCC Plaza, Tower ll, 4th Floor, Pushp Vihar, Sector-5, New Delhi - 110017
CIN : L45201DL1999PLC195937, Email : complianceofficer@pncinfratech.com, Website : www.pncinfratech.com

consalidated financial rasulls of the Holding Company for tha quarker endad Juna 30, 2025, DEBTS RECOVERY TRIBUNAL DELHI (DRT 1) AFA Valid upto 30,06, 2026 TruCap Finance Limited
Acoordingly, the abave financial results do nol Include comgaralive figures Tor tha corespanding
guatiers or penads in the previous year,

4 In N with Bh pravision ol Ind AS 103 - ':}:II,E'QI'II";J aegiranls and an ke bas o vy ol
operations baing done by the management of the company, the consalidated cperalions of tha
Company talls under business of serace relating to information; conguiting and conporates services,
which i% considerad ba be tha onfy reportable sagment by the managamanl,

& The consclidated financial results of Ihe compary are also avakable on the Compam's website
iwww disnsieritech.com) and on the websile of NSE |wwiw nsemdia.com),

For and on behalf of Beard of Deectors
Cinsten Tech Limitad

Eauu_ :‘5395533- o 'l.l',.ulFr::lEuI:;; Rs. in Lakhs (except EPS)
TR B 9133440 EXTRACT OF FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2025
Standalone Consolidated
. Quarter Ended| Quarter ended| Quarter Ended Year ended Quarter Ended | Quarter ended | Quarter Ended Year ended
ﬁ Lllﬁ N (E I HTE G RﬁTE D M ETﬁ L' Ks LI M ITED Particulars (30.06.2025) | (31.03.2025) | (30.06.2024) (31.03.2025) | (30.06.2025) | (31.03.2025) | (30.06.2024) | (31.03.2025)
CIN No.: L659930DL1988PLC0O35400 unaudited Audited unaudited Audited unaudited Audited unaudited Audited
Regd. Off.: DSC-327, Second Floor, DLF South Court, Saket, New Delhi-110017 Total | ¢ Overat
EXTRACT OF THE STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED ON X0TH JUNE, 2025 Net Profit / (Loss) for the period (before Tax, 11004.76 | 1558041 56.674.59 94.892.17 18.014.92 15.100.07 76.800.78 1.19.156.07
(Rupees in Lacs) Exceptional and/or Extraordinary items) ' ' ' ' ' ' ' o
~ QUARTER ENDED YEAR ENDED Net Profit / (Loss) for the period before tax (after
S| Particulars 30.06.2025] 31.03.2025 | 30.06.2024 | 31.03.2025 Exceptional and/or Extraordinary items) 11,004.76 | 1558041 | 5667459 | 9489217 1 5018476 | 1510007 | 7680078 | 1,15,156.07
' Unaudited) Audited | Unaudited | Audited Net Profit / (Loss) for the period after tax (after
Total Inoome o eperations 1606 20 2787.05 5990 64 898117 Exceptional and/or Extraordinary items) 8,077.25 12,096.58 42,108.63 70,560.52 43,131.67 7,543.80 57,516.74 81,541.75
2 | Net Profitf (Loss) for the period (befora tax, exceptional Total C hensive | for th iod
andior extraprdinary tems) 207052 190965 ATT4| 727685 g a 9“.“’"; e'f:.i"/’eL“w“;e f}: ¢ ‘.’e;'° o
3 | Net Profif Lass for the period before tax (after exception £a)‘(’)“;f1:'lsc';‘ti Proft (r :;:)ns‘:‘:e e perio (ageret;x)] 816459 | 12,3681 | 4217835 | 7090991 | 4323377 | 771894 | 57,595.88 | 81,95431
andtor extracegnary dems) -2,070.52 189724 173674 -7,264 03 P
4 | Met Profit for the period after [ax (after excaptional andlor Equity Share Capital 5,130.78 5,130.78 5,130.78 5,130.78 5,130.78 5,130.78 5,130.78 5,130.78
; ETETE“”‘”&’FEE”?J | o e e 726403 Reserves (excluding Revaluation Reserve) as shown 5 4237126 50377322
al Comprehenswve Income for the perio . . . 42,371 93,113.
(Comprising Prodit / (Loss) for the period {after tax) in the Audited Balance Sheet of the previous year
and other Comprehensive [ncome (after tax)) 2 070.52 1896688 473674 -1, 28367 Earnings Per Share (of Rs. 2/- each) (for
& |Paid-up Equity Share Capital (Face Value of Rs, 1- each) 394950 3,948.50 1,316,50 3,349.50 continuing and discontinued operations) -
7 | oter Eqay _ 0 0628 Basic & Diluted: 3.15 4.71 16.41 27.50 16.81 2.94 22.42 3179
Eamings per Sharafof Re 1/~ each)
for continuing and discontinued operations)- , , . . . , , ,
3 Basic 15 048 04 454 (Not Annualized) | (Not Annualized) | (Not Annualized)| (Annualized) |(Not Annualized) | (Not Annualized) | (Not Annualized) | (Annualized)
b Diluted 052 048 D44 1 B4

1) The above is an extract of the detailed format of Quarter Ended Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarter Ended Financial Results are available on Stock Exchanges website

i.e. www.bseindia.com, www.nseindia.com and onthe Company's website i.e. www.pncinfratech.com.

2) The above results have been reviewd by the Audit Committee and approved by the Board of Directors at their meeting held on August 13, 2025.

3)Previous period figures have been regrouped/rearranged wherever necessary to correspond with the figures of the current reporting period.

4) The Financials can be acessed through below mentioned QR Code For PNC Infratech Ltd.

O F O Sd/-
F""'ufl"ul""ﬁ Chakresh Kumar Jain
Managing Director

Place : Agra [ mgL LJEJ-
Date : August 13, 2025 O [e ot (DIN : 00086768)

GRM OVERSEAS LIMITED

Notes taﬂnannalrasull

1 The above rasulls were neviewssd by the audit commitiee and approved By the Soand of Directors in thermeeting held on 12th Auguest, 2085 and the
Sealuary Auditors of the Company have camied out & imiied review of e same,

& Thefigunes for the pravious pariod hiave bean re-groupedina-classified bo make them comparatia wilh the igures % (ha currant period

1 Theabove & an extract of the detafied Un-audited Anancial resulls fed with the Stock Exchange undar Raguiation 33 of SEBNListing Obligatons and
Discdcesune Reguirements) Raguiations, 2015 and full formets of e same are also avalabie on the websile of the Comparny wea.aimiLin érd the wabsile of
BEE |, veavDsaindia,com,

4 Theln-audied Financial Resuts of the Company canbe accesed thiough OR Code,

ORRP0

For Alliance Integrated Metalik Ltd
Sd/-

Daljit Singh Chahal

Chairman cum Whole Time Director
DIN:03331560

Place: New Delhi
Date : 12.08.2025

CIN:L74899DL1995PLC064007

DELPH] Regd. Off:128, FIRST FLOOR, SHIVA MARKET PITAMPURA North Delhi-110034
ey Email ld: investor.relations@grmrice.com, Website : www.grmrice.com, Ph-011-47330330, Fax No: 011-0180-2653673
DELPHI WORLD MONEY LIMITED " Extract of Consolidated and Standalone Financial Results for Quarter ended 30th June, 2025[In terms of
(Erstwhile EbixCash World Money India Limited) 2 A i
CIN: LE5990MH1985PLCO3T6aT Regulation 47(1) (b) of the SEBI (LODR) Regulations, 2015]
Regd. Office: 8th Floor, Manek Plaza, Kalina C5T Road, VidyaNagn Marg, Kalina, Santacruz (East), (Amount in Lakhs)
| Mumbai 400 098, o _ Standalone Consolidated
Tel: +91-22-62881500, Email: corp.relations{@ebixcash.com, Website: www.indiaforexonline.com Sr. Barticulars Quarter Quarter Quarter | Year Ended Quarter Quarter Quarter |  Quarter
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30™ JUNE, 2025 No. Ended June |Ended March | Ended June | March 31, | Ended June | Ended March | Ended June | Ended March
(T in Million) 30, 2025 31, 2025 30, 2024 2025 30, 2025 31, 2025 30, 2024 31, 2025
Year | (Unaudited) {Audited) | (Unaudited) | (Audited) | (Unaudited)| (Audited) | (Unaudited)| (Audited)
Quarter Ended 1 |Total Income from Operations | 25,592.55 24,281.70 27,589.53 91,314.68 32,677.95 29,138.66| 37,007.50 1,34,819.28
S. Ended
No. Particulars 30.06.2025 | 31.03.2025 | 30.06.2024 | 31.03.2025 2 |Net Profit / (Loss) for the period 217015 2,262.48 215213 6,288.51 2,538.05 2,895.41 2,434.90 847417
(before tax, Exceptional and/or
1 |Total Income from operations 165.51 173,06 197.84 739.56 3 |Net Profit / (Loss) for the period 2,170.15 2,262 48 215213 6,988.51 2,538.05 Z.895.41 2,434.90 8.474.17
2 |Net Profit / (Loss) for the period Defore tax G102 6714 4742 145.73 before tax -
3 |Net ProfitiiLoss) for the period after tax 4514 28.73 35 66 19.55 (after Exceptional and/or
4 |Total Comprehensive | for th od 44.99 28.01 35.39 18.73 SXtranrdiiiany vems)
| L SN oo, Y. WS CHRID : ' - : 4 |Net Profit/ (Loss) for the period 1,631.99 1,585 .62 1,608.18 5,100.22 1,909.15 2,047 69 1,802.32 6,123.63
| |[Comprising Profit for the period (after tax) and Other after tax
| Lomprehensive Income (after Exceptional and/or
5 |Paid-up Equity Share Capital 111.28 111.28 111.28 111.28 ___|Extraordinary items)
& | Other equity (excluding Revaluation Reserve) 0 0 0l 717431 5 |Total Comprehensive Income for 1,631.99 1,584,52 1,612.02 5,098.10 1,849.79 2,013.86 1,812.77 6,075.86
R, R TN < T T A W T the period [Comprising Profit /
7 {Eamings per share tfﬂr continuing and discontinuing (Loss) for the period (after tax)
operations) (of INR 10/- each) (not annualised) and Other Comprehensive
| (@) Basic (INR) 4.06 2.58 3.20 1.76 Income (after tax)]
(b} Diluted {INR) 4.06 2.58 3.20 1.76 6 |Total Comprehensive Income - - - - 14.66 2.57 22,73 64.07
Attributable to Non Controlling
Notes Int ¢
: . - . nteres
1. The above s a statement of unau!:llted ﬁnan-:_|a1 resulis for ’rEhe quarj[er n_andan:l 30th _JunEl. 2025 ﬁlac_l with the 7 |Total Comprehensive Income ™ . = = 183513 201131 1790.03 607179
otock Exchanges under Regulation 33 of the SEBI (Listing Obligations -and Disclosure Requirameants) Attributable to Controlling
Reguiation 2015. The full format of the unaudited financial results are available on the Siock Exchange Interest
websites (www.bseindia.com/www.nseindia.com) and Company's website www.indiaforexonline.com. B |Paid Up Equity Share Capital 1,227.04 1,200.00 1,200.00 1,200.00 1,227.04 1,200.00 1,200.00 1,200.00
2. The above unaudited financial results were reviewed by the Audit Committee and approved by the Board of __|(Face Value per share Rs. 2/- )
Directors at their meeting held on 12th August, 2025 9 |Reserves (excluding Revaluation - = - 37,768.72 = = - 41,168.76
Reserve)
as shown in the Audited Balance
Sheet of the previous year
FOR DELPHI WORLD MONEY LIMITED 10 Earnings Per Share (of T ga[:h:
(ERSTWHILE EBIXCASH WORLD MONEY INDIA LIMITED) (for continuing and discontinued
operations) -
Sdi- 1. Basic: 2,66 2.64 2.68 B.50 3.1 3.41 3.00 10.21
_ 2. Diluted: 2.36 2.30 2.68 7.38 2.76 2.96 3.00 8.87
TIRUVANAMALAI CHANDRASHEKARAN GURUPRASAD Notes:
DATE: 12™ AUGUST, 2025 CHAIRMAN 1. The above is an exfract of the detailed format of quarterly/ Half yearly/Annualy results filed with the stock exchanges under the Regulation 33 of the SEBI (Listing obligations and
PLACE: MUMBAI DIN: 03413982 Disclosure Requirements) Regulations 2015, The full formats of quarterly/annual Financial results are available on the stock exchange website i.e. www.bseindia.com and
www.nseindia.com and also onthe Company's website www.grmrice.com
For GRM OVERSEAS LIMITED
Sdf-
Atul Garg
) Managing Director
Place: Rasdpatfifaiecidfipd3Tom New.Delhi DIN: 02380612
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